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Treansiation juto Hindl of Delkt
Administration Rules ete.

1745. Shri B. C. Mullick: Will the
Minister of Home Affairs be pleased
to lay on the Table lists of all rules,
registers, forms and other records of
various Departments of Delhi Admin-
istration which have been translated
into RHindi and Urdu before the
establishment of the new adminis-
trative set up in Delhi and since
then?

The Minister of State In the Minis-
try of Home Affairs (Shri Datar):
Information is being collected and
will be laid on the Table of the House
as soon as possible.
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Zeiss Planetarium in Calcutia
1781 Shri H. N. Mukerjee:
‘Y Shtl Prabhat Xar:
Will the Minister of Education and

Scientific Research be pleased to
state;
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(a) whether there is 'a scheme for
the setting up in Calcutta of a Zaiss
Planetarium to be supplied by East
Germany; and

(b) it so, the details thereof?

The Minister of Education and
Scientific Research Maulana Asad):
(a) No, Sir.

(b) Does not arise.

Supply of C.I. Sheets to Bombay

1748, Shri Pangarkar: Will the
Minister of Steel, Mines and Fuel be
pleased to state the total quantity of
galvanised corrugated iron sheets
allotted to Bombay state during the
years 1956-57 and 1957-58 so  far
separately?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): Alloca-
tions are not made category-wise,

All India Council for Elementary
Education

1749. Shri D. C. Sharma: Will the
Minister of Education and Scientific
Research be pleased to state:

{(a) when a meeting of the All-India
Council for Elementary Education is
hkely to be held; and

(b) the subjects for discussion?

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L. Shrimali): (a) No
date has yet been fixed. It is likely
to be held before the end of the cur-
rent financial year.

(b) The agenda is being finalized.
Corruption Cases

1750 J 8hri D. C. Sharma:
i "\ Sardar Igbal Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of corruption cases
among Central Government em-~
ployees brought to the notice of Gov-
ernment during August to November,
19857;
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(b)) the number against whom de-
partments] enquiries were held;

.n(:) the number convicted by Courts:

(d) the category of
wvolved?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
to (d). During the period from August
to November, 1987, the Special Police
Establishment registered 237 new
.cases involving 332 Central Govern-
ment servants of whom 52 were
gazetted officers. Out of these cases
as well as cases already under investi-
gation from previous years, depart-
mental enquiries were finalised in 78
cases of which 64 ended in punish-
ment involving 15 Gazetted and 59
Non-Gazetted officers.

officials in-

During the same period 61 cases
ended in conviction in which one Gaz-
etted and 27 Non-Gazetted officers
were involved in addition to 34 pri-
vate individuals.

Simalar information 1n respect of the
cases dealt with by the Ministries is
being collected and will be laid on the
Table of the House.

Distribution of Coal

1951. Shri D. C. Sharma: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether Government have for-
mulated any policy regarding the dis-
tribution of coal to various State
Governmen.s duritng 1957-58; and

(b) if so, the nature thereof?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) and
(b). Coal is not distributed to State
Governments as such, but allocation is
made to industries on the basis of
priority. A statement is laid on the
Table of the Lok Sabha showing the
names of the consumers arranged ac-
cording to priorities now prevailing.
{See Appendix IV, annexure No, 63]

A statement giving flgures of des-
patches made in the month of Sep-
tember, 1957 (latest figures available)
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to industries located in various States
has been placed in the Parliament
Library.

Distribution of Steel

1752, Shri D. C. Sharma: Will the
Minister of Steel, Mines and Fuei be
pleased to state:

(a) whether Government have for-
mulated any policy regarding the dis-
tribution of steel to various State
Governments during 1857-58; and

(b) it 0, the nature thereof?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) and
(b). Allocations of steel are meade on
the basis of availability and demands,
including the requirements of priority
projects.

Excise Duty

1753, J Shsi D. C. Sharma:
* 1 Sardar Iqbal Singh:

Will the Minister of Finance be
pleased to state the amounts realised
annually from excise duty from
Punjab State from the year 19850-51
onwards?

The Minister of Finance (Shri T.
T. Krishnamachari): A statement
showing the required information is
laid on the Table of the Lok Sabha.
{See Appendix 1V, annexure No. 84]

SUNFFED

1754. Shri D, C. Sharma: Will the
Minister of Finance be pleased to
state:

(a) the progress made towards the
establishment of a Special United
Nations Fund for Economic Develop-
ment; and

(b) whether the legal frame-work
and the organisational set-up have
been finalised and approved?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) The proposal
for the establishment of a Special
United Nations Fund for Eoconomic





